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(&) if so, when these Schemes are likely
to be implemented and the time scheduled
for their completion ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SINCHAI AUR VIDYUT MAN-
TRALAYA MEN UP-MANTRI) (SHRI
B. N. KUREEL) : (a) Rural Electrification
schemes are financed from State Plan
resources inclusive of overall Central assis-
tance. In addition the Rural Electrification
Corporation in the Central Sector provides
funds for financing of rural electrification
schemes. So far the Rural Electrification
Corporation has sanctioned six schemes of
the West Bengal State Electricity Board
estimated to cost about Rs. 400 lakhs
which, on completion, would provide for the
electrification of 1344 villages and energisa-
tion of 6856 pumpsets.

(b) The State Electricity Board have
drawn up schemes estimated to cost
Rs. 943 crores for implementation under
the State Plan. These schemes ate expected
to provide urigation to an area of about
50,000 acres during the Fourth Plan,

(c) A scheme for the Midnapur District
estimated to cost Rs. 96.14 lakhs for the
electrification of 362 villages and the energi-
sation of 1045 pumpsets has been sanctioned
by the Rural Electrification Corporation.
Another scheme relating to Midnapur
district is expected to be submitted shortly
by the State Electricity Board to the Rural
Electrification Corporation.

(d) The schemes sanctioned by the
Rural Electrification Corporation are expec-
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ted to be completed within a petiod of five
years or earlier.

Number of Candidates who Contestod Mid-
Term Election and Votes Polled

946. SHRI RAMAVATAR SHASTRI :
Will the Minister of LAW AND JUSTICE
(VIDHI AUR NYAYA MANTRI) be
pleased to state :

(a) the total number of candidates who
contested Lok Sabha mid-term elections,
their number party-wise as also the number
of independent candidates separately ;

(b) the number of votes polled by each
party and independent candidates separa-
tely ;

(¢) whether sccurity deposits of a
number of candidates have been forfeited ;
and

(d) i so, the number thereof, party-wise,
and the total amount earned by Government
thereby ?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND JUSTICE
(VIDHI AUR NYAYA MANTRALAYA
MEN RAJYA MANTRI) (SHRI NITIRAJ
SINGH CHAUDHARY) : (a) and (b). A
statement giving the required information is
attached.

(¢) Yes, Sir,

(d) The information is being compiled.
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